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As regards loans ' sanctioned by 
banks, in accordance with the prac
tice and usage customary among 
Bankers and also in conformity with 
the provisions of the Banking Com 
panies (Acquisition and Transfer of 
Undertakings) Act, 1970, information 
relating to the affairs o f the indivi
dual constituents of the nationalised 
banks is not to be divulged.

(c ) The Company Law Board has 
p a ss^  an o^der under Sec. 408(1) of 
the Companies Act, 1956 on 11-7-1977, 
appointing eight Directors on tl;o 
Board of the Company.

Distribution o f Imported D rufs thro- 
uj:h State Chem icil ang Pharmaceuti

cal Corporations

3163. SHRIMATI PARVATH I K R I- 
SHNAN: Will the Minister of PETRO
LEUM AND CHEMICALS AND FER
TILIZERS be pleased to state:

(a) whether Government propose 
to distribute through State Chemical 
and Pharmaceutical Corporations all 
the drugs which were imported by 
State Trading Corporation; and

(b ) if so, the details thereof 
reasons therefor?

and

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHR H. N. BAH U GU N A): (a & b ). 
Al] items of canalised bulk drugs are 
imported by the State Chemicals & 
Pharmaceuticals Corporations Ltd. 
(CPC). Distribution of such canalised 
drugs as are within the production 
range of Indian Drugs & Pharmaceu
ticals Ltd. (ID PL) is done by IDPL 
All the remaining items are distribut
ed by the CPC.
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Consumption of Crude Oil for A frl- 
cultural Products

3165. PROF. P. G. M AVALAN K AR: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS be pleased to state:

(a) the total consumption o f crude 
oil for agricultural purposes in the 
whole country during the last three 
years— 1974, 1975 & 1976;




